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MiNisTRY or EDUCATION AND SCIENTI-
ric ReszanchH

Mr. Speaker: The House will now
take up discussion of the Demands
for Grants Nos 13, 14, 15, 16, 17, 18,
19, 20, 21, 22 and 107 relating to the
Ministry of Education and Scientific
Research As the House 18 aware, 4
hours have been allotted for the De-
mands of this Ministry

There are a number of cut motions
to these various Demands Hon
Members may hand over at the Table
within 15 mimutes the numbers of the
selected cut motions which they pro-
pose to move I shall treat them as
moved, if the members in whose
names those cut motions stand are
present 1n the House and the motions
are otherwise m order

DemanND No 13—MiINISTRY OF Educa-
TION AND SCIENTIFIC RESEARCH

Mr. Speaker: Motion moved

“That a sum not exceeding
Rs 65,24,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the charg-
es which will come in course of
payment during the year ending
the 3Ist day of March, 1958, in
respect of ‘Ministry of Education
and Scientific Research’"”

DEMAND No 14—ARCHAEOLOGY
Mr. Speaker: Motion moved

“That a sum not exceedings
Rs 56,54,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1858, in res-
pect of ‘Archaeology’”

Demand No 15—SURrvey OF INDIA
Mr. Speaker: Motion moved:

“That ¢ sum not exceedings
Rs 96,16,000 be granted to the
President to complete the sum
necessary to defray the charges

which will come in course of pay-
ment during the yeur ending the
31st day of March, 1858, in respect
of ‘Survey of India’.”

DEMAND No 16—Boranicar Sugvey
Mr. Smker.: Motion moved:

“That 8 sum not exceeding
Rs 6,22,000 be granted to the Presi-
dent to complete the sum neces-
sary to defray the charges which
will come m course of payment
during the year ending the 31st
day of March, 1958, in respect of
‘Botanical Survey'”

DeEManp No 17—ZoOLOGICAL SURVEY
Mr. Speaker Motion moved

That a sum not exceeding
Rs 5,897,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1958, in res-
pect of ‘Zoological Survey'”

Demand No 18—GroLogicAL Survey

Mr Speaker. Motion moved

That a sum not exceeding
R« 55,62000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, 1858, m res-
pect of ‘Geological Survey'”

Demand No 19-——ScCIENTIFIC RESEARCH
Mr. Speaker: Motion moved

“That a sum not exceeding
Rs 2,07,78,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1858, in res-
pect of ‘Scientific Research’"”.

*Moved with the recommendatior of the President
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Drmanp No. 20—Orazr ScrEnTITFIC
DEPARTMENTS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,61,14,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending 81st
day of March, 1958, in respect of
‘Other Scientific Departments’”

DemManp No. 21—EpucaTtion
Mr. Speaker: Motion moved:

“That 8 sum not exceeding
Rs. 15,08,86,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1958, in res-
pect of ‘Education’”

Demanp No. 22—MISCELLANEOUS Dg-
PARTMENT AND EXPENDITURE UNDER
THE MINISTRY OF EDUCATION AND
SCIENTIFIC RESEARCH

Mr. Speaker: Motion moved:

“That & sum not exceeding
Rs. 1,85,54,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the charg-
es which will come in course of
payment during the year ending
the 31st day of March, 19858, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
Minstry of Education and Scienti-
fic Research’”

Demanp No  107—Caritar  Ouray
or THE MINISTRY OF EDUCATION AND
ScntIrrc RESEARcH

Mr. Speaker: Motion moved:

“That 8 sum not exceeding
Rs. 1,83,17,000 including the sums
already voted on account for the
relevant services be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1888,
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m respeet of ‘Capital Outlay of
the Ministry of Education and
Scientific Research’”.

Does the hon. Minister wish to say
anything to start with?

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K. L. Shrimali): I shall
reply at the end of the debate.

Mr. Speaker: Who begins on this
side?

Some Hon. Members rose

Mr. Speaker: Two names have
been given to me. If 1 have to call—
Shri H. N. Mukerjee first

Shrimati Renu Chakravartty (Bas-
hirhat): He will take his chance
next.

Mr. Speaker: No questian of chance.

Shrimati Renu Chakravartty: How
[CJ0 1 S

Mr. Speaker: Order, order. I feel
embarrassed so far as these matters
are concerned An 1mportant person
15 left behind and some other person
begins Of course, all of them are
important. 1 have nothing to say
against them Some are inescapable.
If they stand, they have to be called.
They contnibute to the debate from
therr experience. That is why they
are actually chosen as Deputy Lea-
ders To keep them behind and to
put some other person and then say,
I have not been called, 1s not correct.
I have already told the hon. Lady
Member. When she says, let so and
so be called first and then Shri H.
N Mukerjee, [ say, four hours have
been allotted for this, I may not be
able to allow more than one Member.
1t still she says that the other Mem-
ber would begin. I say, there would
not be any chance so far as that mat-
ter 1s concerned. I do not want to
inconvenience Shri H N. Mukerjee.
If he wants to speak, I would like to
call him first. The other hon. Mem=
ber may take his chance.

Shrimati Renu Chakravarity: That
is left to you

Mr, Speaker: Shri H. N. Mukerjee
{s not here
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Shrl Vasugevan Nair (Thiruvells):
Sir, I am very giad that you bhave
given a ruling, so to say, on the im-
portance of Members.

Mr. Speaker: No question of rul-
ing. Time iy hmited I cannot ex-
pand it . .

Shri Vasudevan Nair: While .iry-
ing to make certmn observations
about the activities of the Muustry
of Education and Scientific Research,
1 am fully consclous of the several
hmutations and checks that are be-
fore me I am referring to the fact
that Education 1s mamnly a State sub-
Ject.

1 was trymg to go through the de-
bate that took place last year on the
Mimustry of Education I read through
the speech made by our Deputy Mmn-
ister in reply to the several criticasms
made He advanced two arguments
m reply to the critiecisms that enough
advance was not made on this front
One of his arguments was that we
hsve very little funds We all agree
with the Minister We all understand
has difficulties Our Education Min-
wister and our Education Minstry
asked for Rs 1000 crores in the
Second Plan, but, mercilessly, our
Planning Commssion and other
authonities concerned gave only
Rs 807 crores So, it 15 quite natural
that there 15 a severe check on the
advance of education in our country

The second argument put forward
by the hon Deputy Mimister a year
ago was that mamly this i1s a State
subject, that we have very little to do
with this and that the Central
Government has very little physical
control, so to say, over the educa-
tional nstitutions 1n this vast country
‘That 15 also true

But, 1n that speech, the hon Mmn-
ister claimed two things He claimed
that the Government of India has
Qven grants to the State Governments
and to the various educational insti-
tutions m this country Secondly, he
sad, the Government of India is fur-
nishing leadersuyp 1n educational
planning  Naturally, the Govern-
ment of India is expected o give
leadership in educational plenning I
want to refer to that question in
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some detail. It s true, we have madd
a certain advance. I do not wish to
decry the activities of the Education
Minjstry as such in toto. The num-~
ber of our institutions, elementary
schools, secondary schools, Univrsi-
ties, Colleges and even Technical in-
stitutions has increased substantially,
I admt There 18 an advance.

But, when we look at this question,
we should also take into consideration
the target that was fixed. For ins-
tance, the Constitution itself directed
the Government, that within the
course of 10 years, we ghould achieve
the aim of universal compulsory
education up to the age of 14 But
now, that 1s the position. It is really
deplorgble The Planning Commission
1tself. gas accepted defeat It 13 said
on page 156 of the Summary of the
Second Five Year Plan,

“The country 1s sull far from
fulfiling the directive of the Con-
stitution But, 1t 18 necessary to
make every possible effort to
reach 1t within the next 10 or IS
years ”

It 1s really a very deplorable situa-
tion I do nmot want to blame' any-
bodv in particular Why should 1
blame the Mymster for 1t because
even a year ago, our hon Deputy
Minuster hamself has expressed, his.
deep concern over the situswon.

Shri'®. 8. Murthy: He 15 not De-
putyiMinister now

Shrl ‘Vasudevan Nair: I correct my-
self I am not a Member of the ruling
party

Shri B. S. Muarthy: That 15 why
you must be more careful.

Shri Vasudevan Nair: I thank you

Compared to the targét that was
fixed not only in the Constitution,
but also by the Planning Commission,
our achievement has not come up to
the mark That 13 my main ?dnt.

Another important question has to
be looked jnto by the Govt especially
a8 people, who give leadership in
educaty plannmng The Govern-
ment of India ought to look into
question of changing the conten
our sducation That is a very im-
portant matter We all know

LY
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histosy of our educatine, We. all
wanted to have 'm new content for
our education, a democratic, national,
popular content ¥ T can put it that
way. On that“questio, 1 think! the
lag is the gﬁntest.' The ‘humber has
increased, but the content, I am afraid
remains almost the same. There. also
I should like to quote an authority
on education. He is~none eise than
Dr. V. K. R. V. Rao, Vice-Chancellor
of the Delhi University. In his arti-
cle “Our Universities” in the June
issue of Education Quarterly, a pub-
lication of the- Ministry .itself, after
discussing the degenerate situation of
our university education, he concludes
thus:

“] believe therefore that our
universities should take positive
and purposive action to stimulate
in our student world the consci-
ousness of Indian culture, its
traditions and' its vdlues, and at
the same time an equal cons-
ciousness of the poverty and
misery that clogs the lives of so
many of our fellow citizens. Once
we get. a true understanding of
Indian cultyre and develop a
-living consciousness of our social
responsibilities, character follows
automatically. A

It is a very important pronounce-
ment of a very important. personality
in the field of education, and I hope
our Government and the Education
Ministry will give their attention to
this problem. I do not wish to deal
with this question in any more detail.
With regard to giving leadership in
educational planning, I wish to remind
the Minister that there is a great lag
in the matter of technical education
also. As I understand it, in the Se-
cond Plan we want to have a re-
orientation in our educational system
as a whole. We want to have more
of technical education, more technical
institutes, engineering colleges, a
large number of them, but what is
the position? If there was some kind
of leadership in planning from the
Government of India, I think there
wauld have been some. change_in our
State also. But what is the situation
gm'e? It is really an alarming situa-
an.
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In that smalf’ State théré are hearly
45 colleges and I believe: nearly: 'half
a’ lakh of students dre stedying 'in
those 45 colleges. I would submit that
out of these 45 colleges there: is
only one engineering eollege worth
the ndme issuing a degree ' in .the
engificering course: 7 1 admit there
are one or two more institutes where
students are coached and given dip!o-
mas.

Every year pnvute managemmts.
individuads, certain associations and
mxssnona‘hes come forward and start
colleges, and I'may submit many -of
them make plenty of money out of
this business, but they are not ‘pre-
pated to 'start tethnical institutions
becduse it Is an expensive -uffair. It
xsnbtasgoodbusinessasmenmniu
of arts colleges. So, what being done
is mhnufacturing of gndhhﬁed. gra-
duates who have only' general know-
ledge about general ‘questions. During
the last five or ten years we “have
failed to give a turn t our eddfation
in such’ a way that large numBer of
technical personnel come out of our
own colleges so that wé can' mainly
depend on our own young people.
That is our experience! I do not know
the situation in 'many bther States.

So, the questxop oLt giving lesdership
in educational plnnmng should be more
carefully examined. My submission is
there is no well-defined, eoneeﬂed
effort in this direction. Thege_} }s only
some hnpazard development.
That will not do. That
will only create problems, because in
our State we have got the guestion of
unemployment for large numbers of
educated young men. So, my request
to the Ministry is that there should be
a more concerted, well-planned, all-
India attempt to give-this kind of
technical bias to our education as a
whole.

16.45 hrs. -«

[PANDIT THAKUR DAY’ BHARCAVA in
the Chair].

Now I come to anpther very impor-
tant question. Going- through the
amounts allotted under various heads
I find thntahrgenmwntoi
is set apart for distribu
That is necessary. The h'e is’ v
ing generous help to increase the

-
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{Mr, Vasudevan Nair)

salary of our secondary teachers and
elementary teachers. Taeir condition
has improved. I am coming to
that question later. But the
question of the distribution of
the grants fo the States has
to be reexamined, I want the Ministry
to examine it and lay down some
definite principles.

In answer to & question 1n this very
House, I think in the last session, the
hon Minister stated that out of
Rs 350 lakhs distributed to the vari-
ous States to help the development of
secondary education, our State,
Kerala, was given Rs 19 lakhs. We
are thankful for that, but my point is:
in dividing this amount, in allotting
these grants, what is the principle
adopted by the Government” It may
be that the applications from the vari-
ous States are taken into considera-
tion But my point 1s that the deve-
lopment in the various States is of
differing character For example,
Kerala is perhaps the only State where
almost cent percent of our people are
literate, where there are nearly 16 to
17 lakh students of the age group of
between 6 and 11 gomng to school,
where we have got more than 9,000
schools There 1s this development,
but this development should not be-
come a curse for us An undeveloped
State will have 1ts own problems. I
am glad that the Government of India
helps those States which are back-
ward They should be helped to come
up very soon. But, at the same time,
the problems of those States which are
developed to a certain extent also
should be understood and allotment
should be made to such States consi-
de1ing their problems also. Ido not
know  whethc:  there is any well-
defined policy with regard to this
question of distribution of grants to
the States

Now 1 come to the very important
question of our teachers

Mr. Chairman: The hon Member
has exceeded his time

Shri Vasudevan Nair: I
only speaker from our group.

Mr. Chairman: Already he has
taken about 20 minutes.

am the

Shrl Vassllevan Nair: I may be
allowed some more tima.

Mr. Chairman: Two minutes more.

Shri Vasudevan Nair: I will finish
as soon as possible, but I may be
allowed flve minutes more.

Mr. Chairman; If the point he takes
up 1s a long one, I am afraxd I will not
be able to allow 1t. After all, 20
minutes 1 not a small amount of time.
He can take one or two minutes and
fimish

Shri Vasudevan Nair: The question
of our teachers 1s still a very serious
one Of course, the old position is no
more Bemng the son of a teacher, I
can understand the difficulties of the
life of a teacher 1 remember my
father teling me that he started his
job at a salary of Rs 4 per month.
That was long ago, but I remember
that always Now, m our State a
primary school teacher gets a starting
of Rs 40 plus dearness allowance.
That 1» a big advance from the old
days, but still we should pay some
more attention to him In the report
of the Planning Commussion 1t 1s said
that the teacher 1s the pivot of the en-
tire educational system Good words
are spoken about the teacher always
by everybody, but some more atten-
tion has to be given to him

Another very 1mportant pontI
have to bring to the attention of the
Ministry 15 the question of teachers
working in private schools, manage-
ment schools,—mn our State nearly
half the schools are management
schools—at present there 1s no rule
governing the service conditions of the
teacher, when he will be sent away
from the school, the question of pro-
vident fund, the question of leave etc.
There 1s a kind of servant and master
relationship between the teacher and
the management

1 would suggest to Government to
look into this matter, and if possible,
to appoint some kind of a committee
or commission to go into the service
conditions, the life, salary and other
problems of our primary school and
secondary school teachers, and to lay
down some uniform all-India stan-
dards with regard to these.
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1 hope the Ministry will glve consi-
deration to these suggestions and
svolve & well-defined policy on these
matters.

Shri V. P. Nayar (Quilon): I want
to rajse a point on which I seek your
ruling. It is customary that when
Demands for Grants are under dis-
cussion, the senior Minister in charge
of the Mimstry 1s present in the
House. But I do not find the Minis-
ter here, and although his very able
Deputies are here, I want to know
what prevents the Miuster from
making at lesst a very rare appear-
ance in thus House on such a very im-
portant occasion as thus,

Dr. K. L. Shrimali: 1 am 1in  full
charge of this subject, but the Minis-

ter will be here, I expect, during the
course of the debate
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[eamfer wghw]
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Shri V. P. Nayar: He could not
have meant all this

Shri Punnoose (Ambalapuzha): He
only wanted to speak on these De-
mands for Grants
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foree w weew aff o 1 dfewer
¥ yw ot faand ¥ fre wo s
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*ATE ff A IT TeRTAAT FRT FT ¥
w w1 srawwar i 9€ A Tww
¥ AT ) I g B I §
qUT AT A g fafent & s

oy Wi o e @ & 1 @)

Y AATH BT T8 AW A WA fiwgr
war ¢ af) e § YT Iy aE
aqrfo gWT 99 T I€ 7 wgT 97 fw
g Rwooo G N AW Ty
for & ge&r 1 O TG g7 Ko 000
% qgY SR | F qgT wTEer g fw
19 AWl § 5 9¥ T fraq g w1
frofor femr @ ° ww fasw 7 R
gR &1 AT NEF gAT @ @
g e ot ez mwr B ow gfam §
3% # ®r€ of @i 7 &7 37 ® Jav
® a1 ¥ fomr om0 F oy
qwra 32 & 5 v afem o=t @
RIW §, N 7oz Afaw § wfg17 ov
forg 77 § It oYE gT &Y A fpar a9
W &7 ¥ Ty § F Fg g
AT 1

gfrae oferw afew sfesm &
o gl & o @reg @7 ivg Y E
¥ € A9 W% daT W 1 9 67 QAR
¥ foaq ¥ a1¥ 7 oW qgrE AEAr 0w
fear W 39 grE ¥ ERT ¥ AR
fremen ? qfear) @ aqm e
TH A WA @ s fxar ?
gq ey AT wfwew 1§ AWM
IY € & wr ex tw amw AR
W R ogafar T o™ 2
T wek ¥ far wiwe g ™ v
W6 AT AITC FT AT AT FT FTH
®@T AN § Ay 6 gfe ¥ B
% oy & e gy v
& wemar " ¥ foq ff o Al ww
g &, wf T et W oy wfew
o o o § | Tee grahdew &
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forg gl ssqeqar wex 7 oxawr
feqrnar &1 ag N I9 ¥ o AT
T g § frarwer

e v qum g § e der
AR A § gy W ar § i W@
quAY R TqAT gepw & Ay
wifeq | ag xafag fe gardy wfiverer
WG Fepa § f et § 1 g Wy
wodl qrfrpifar gemaet gwre &
37 7 gz W g fw ag et
qH &7 U¥ A § G4 €7 w6 |
xq fawg & & oF am o\ s, 0w
T AR ¥ 57§ agA SARXAT I8 ¥,
#ife 7w F Arr aal &% ¢ oW o
fawv ® famr, ev wva afem
darr wrar wfed | W mifeew o
TN T XL AQ A A% FATe Aofw
wifera ®1 araey § T@ gH IAT ST
ar ®X fom IF AHTHA g W
afger fAT AT Q1 1 W X W
agw ot g FfarE 1 g7 7 AT

g A1 fagn ¥ gq Aifr 7 efraix
FITE WATAFATE | QST FHTH
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fe wadt &1 gav o wEC a
frrndoge W@ @@ @
g qe sl ¥ ok 3w A
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s ¥ @ yae fow g fr ol
W7 YA Ay 9T T T W AW W
T Y e few o QO @t agt
¥ arew A1 s el R g of,
® s g g, wfer ¥ ¥ A
fead oy oY 93 %1 & O aw
aw g wgn fe o weft dmw
A ¥ OF qwT § a7 98 TG § IT W
et Fufway qv fiedfy om st &
€« fawg & & oY ¥g ¥y w@T g 3T ¥AW
fedr & foq v g # 3@
AT Wy 2w v 3w A afz qmw
frferer v wgd & A fgedr oY e
ot ot god e gw F Afayw &
=g €Y . I aq F TT qAWA ¥
& e W g

ox JE AT TAIREAT W
I wfgdy ofedy & 79 7 ¢ ag 7€
fF o =y &t quelt & Wgw W AW
q¢ WEA AR § 1 7% faegw e
gt SN A @I O
a7 3¢ T fat ) w2rfa A 7 A=,
fom sr=it A s e A R,
I | foem w1 wTeww R e
) W AW, 7 NRAT 7 AATAGT T7
faqrer &rar & AT W I SEAL
# wrar &t |y o = mn
W ¥aw ¥ AT gAgn w19 &
fla i g wiwHNak@mor
qN AN AT ARA g, N g W
agT Yt wwmww & gEfew
afaar & gwa i ® 3@y &
& § w@iwrr fowmr 30

T® TAAEEH #T § W FT wEAT
g g W ag ey 5 & Rl Y
ged), el WY, wrany & S AT
T T | %y wewi W Al
avx o ot il & s g, e
et A ol oo gEfag
wftere firar § fe qo 30 & W &

25 JULY 1987

% wer N § ;A faowr w7 g, A
for & fimtr A A wFTAT L W@
7z ¢ 5 aTT woT 7 @€ DAt
¥ FQE AT T A £ 5} &, 6T
ar ferlt W wm Aredry ATl
1w &, I & afgea daC W@
¥ faqg oz % & oW @ QT ©@Q

- g FTE | AT A § e ag T

#1¢ a€r v A ¥ WY a7 T WL
= 7 wfgra Ax w77 & fag v
™ A, 7t qn favaw § f8 q T
% zq st aifgen sra § Aty

v 6 q@ ¥ gy A W
s @em & wft vy g, afk
W 3@ W A qepfa, @ 2w & AY-
TEH #1 WA T AR § WR
T & we fTw ger e &
fs gl wer ¥ @y o
Tl w1 oA f TR e Al
femr w1 Awn—AY gw N @ A
fe & of@dq ¥ q&m)  faadr
7= W faadt g aw @ Afa &
afiradra v WfEg, 3y A & fs T
fore aaroT a8 T T @ & A TR
+#t wg wmpem fe @y frva s @
wrawas fawg §, faeen Fmitw & vt
fagu g1 ¥ & wran % f g fawa
& o g ot fen oo TR Y, W
wfeer ¥ W gaer fen



Shri B. 8. Marthy: Mr. Chairman,

public I asked him whether he
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bhad
the

I have been very closely following the
speech made just now by my predece-
asor, but I was not able to understand
much, And, what little I could under-
stand, from that I thought that bhe
has been teling the Education Minis-
try that as far as possible English
names should be avoided and suitable
Hind: or sanskntised Hindi names
should be used.

In this connection, I have already
sad what we in the South mean by
this Hindissation of Enghsh names The
new name for a wireless office is
Vithanthu Karyalaye In the south,
Vithanthu means a widow

Seth Govind Das: Have a Tamil
-word, or a Telugu word or a Malaya-
lam word, I have no objection

Shri B. 8. Murthy: I am illustrating
how we should not run a race madly
tor the use of Hind: words for replac-
ing English by Hindi and what 1t has
meant to the public This should not
be dome I am anxious that English
should be replaced as soon as possible.
But, this does not mean that we should
accept anything and everytmng For
instance, the word ‘Republic’ What 1s
the harm 1n using the word” Instead
of that you want to have Sarvatantra
Swatantra Ganatantra That ordinary
man 1n the street will be confused He
does not understand what this Swat-
antra Ganatantra 1s

Shyi Shree Narayan Das (Dar-
bhanga) Have you any conception of
the man m the street?

Shri B. 8. Murthy: I do not conceive
about 1it, if he conceives about 1t, let
him answer 1t

I am only saying, please do not run
& mad, a fanatical race Then, take
the word, Vyavasaya I hope the hon
Member will understand the difficulty
m .

Shri Shree¢ Narayan Das: I did not
say anything When he said the man
in the strqet will easily understand
the import of the English word re-

any conception of the man in
street.

Shri B, 8. Murthy: It I do not undes-
stand the man in the street I
present the lot of them, the hon.
ber who has just interrupted me does
not know.

Vyavasaya is the word. In Andhra
it means agriculture. Nothing more;
nothing less Further south, it means
busmess If you are going to say
Vyavasaya as agriculture and all that
and 1if you are trying to give suitable
words for certain technical and other
words 1 Enghsh, we must do it very
carefully We should use as many as
possible and leave the rest to posterity.
Do not make it confused. That s
my humble submussion If I do not
know the man in the street, I shall pe
a humble disciple of my friend Shri
Shree Narayan Das Let him lead me
to where the common man, the man 1
the street 1s Or, if he really wants
to know the man in the street, let him
follow me I will lead him to the
cheris where the people do not know
a single Hindi word or what Hind1 or
Sanskrit 1s, much less sanskritised
Hind:

This Demand came rightly after the
Defence Demands The best defence
of a country 15 an educated enlighten-
ed population conscious of its rghts
and also of its responsibihities There-
fore, 1t must be the duty of the State
to see that democracy 18 successful and
proper facilities are provided for all
people 1n every nook and corner of
the country

i

It 1s said that democracy without
education 18 a mansion without illumi-
nation The Englishman has left the
country with illiteracy, poverty, fana-
ticism, casteism and others as legaci-
es to these 360 mullion people Itisa
tremendous and stupendous tesk for
our Government and our nation to
eradicate illiteracy and educate our
people But, having taken to the de-
mocratic type of life, it is the bounden
duty of the country and the nation to
educate itself, because democrscy is



It you want to place everything
the public, the representatives of the

only educated preperly but they must
be enlightened. - ¢ think it is Carlyle
who said that w man is strong who
has advancement or who has culture
whose brain is quicker whose blood is
warmer and whose heart is softer.
Therefore, these are the ideals
which the Ministry of Educa-
tion should place before it in order
to impart 4ducation to our people. As
the time is short and the subject is
vast—and I am terribly afraid of you
in the Chair—] do not want to exceed
even a #ingle minute, even a  single
second. Therefore, I would confine
myself to certain remarks about this
subject.

We see indiscipline among the
student world in India. There are a
number of strikes and demonstra-
tions and 30 on. They indicate that
there is a new wave of life that has
overtaken the student life in India.
It it not enough to say that this will
be a passing phase and therefore, we
must go on in our masterly inacti-
vity and must not do anything. It
will not be well for the country and
the Government to ignore or bypass
this. Indiscipline is a very grave dis.
ease which will eat into the vitals of
the nation. Therefore, we must set
before us the task of knowing the
causes of indiscipline.

According to me, indiscipline among
the students is responsible for certain
things. It is because of two or three
factors that the student is losing inter-
ests in his studies. Perhaps it s
due to the large question of educated
unempolyed. He finds his brother or
brother-in-law being unemployed after
taking one or two degrees. He feels
it this is the result, why should he
study and join the ranks of educated
unempolyel. That may be one of the
reasons

Education is not attracting the youth
today to concentrate his attention
upon his subjects, Perhaps the teach-
ing staff is unable to create sufficient

to teach upto 5th standerd.
Then there is the higher grade
trajning and then the secondary grade

the
case may be. The Ministry should take
early steps to see that highly qualified
teaching staff is placed at the disposal
of the primary schools. They should
not be neglected because that is the

for them to evince greater interest
whefl they grow up.

',

Therefore, I say that the highly
educated teaching staff with know-
ledge of child psychology with creative
and enthusiastic missionary - zeal to
create a new nation which can hold
aloft the beacon and gospel of
Pancha Sheela and co-existence
should be created. Therefore, I would
like more money to be allotted for
the primary schools. But, unfortunate-
ly, in the Second Plan the allotment is
reduced.

For elementary education in the
First Plan Rs. 93 crores were allotted,
whereas in the Second Five Year
Plan it is only Rs. 88 crores. It is a
significant reduction which we cannot
quite appreciate.

The country may be in need of
technological personnel and, therefore,
much more money may be spent on
technical, collegiate and higher edu-
cation. That does not mean that this
fundamental part should be neglected.
Until and unless we give a good start
to the student who goes to the primary
schoaol in the village we cannot build
up & new cadre of young and enthusi-
astic citizens to take up the future role
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which they will be called upon to take
very soon.

It 1s a good augury that the Centre
has come forward to bear 50 per cent.
of the increased emoluments of pri-
mary teachers in the States. With
that the Education Ministry should not
feel that it has done everything,
because in many States this concession
is not being used For instance, in
Andhra State, I am told the Andhra
Government wanted a loan and other
financial assistance. The Centre must
be able to give more money either as
financial axd or loan for the States so
as to make the primary school teachers
most contented

One more point, and that 1s regard-
ing the wastage and stagnation at the
primary school stage After reading
the report I can understand how the
Government 15 also conscious about
this fact But, merely stating certain
things 1s of no use, because 50 per cent.
of the young children who get out of
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primary schools are not going to  the
secondary or higher middle schools.
Therefore, Government must know
what happens to these children. The
education of girls, is much less satisfac-
tory Figures show that girls’ educa-
tion 1s going down and 15 not showing
an increase. The stagnation question
also must be clearly tackled before it
becomes a menace

In conclusion, 1 would appeal to the
Ministry that the potentialities avail-
able 1n the community, in the villages
and also among the teaching staft
should completely be exploited to
give India the much needed new type
of education which will go a long way
to create a citizen who will be &
warrior of peace in this warring world.

17.30 hrs,

The Lok Sabha then adgourned till
Eleven of the Clock on Friday, the
26th July, 1957





